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17.29 hrs.
ARREST OF MEMBER

(Shri Sarjoo Pandcy)

MR. CHAIRMAN : 1 have to inform
the House that th: Speaker has received the
following wireless message, dated the 11th
August, 1970, from the Sub-Divisional
Magistrate, Jaunpur :

“Shri Sarjoo Pandey, member, Lok
Sabha, arrested today at Jaunpur at
10.30 P. M., under Section 114, Criminal
Procedure Code, and lodged in District
Jail, Jaunpur, under order of Sub-
Divisional Magistrate, Jaunpur.”

17.30 hrs.
HALF-AN-HOUR DISCUSSION
Indo-Nepal Trade Talks

SHRI N. K. P. SALVE (Betul) : Mr,
Chairman, Sir, our present Treaty with Nepal
on Trade and Transit is to terminate on the



